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of Security Guard and Chauffeurs
who, for functional and security
reasons, are sent alone.

. (¢) to (f) These 'details are
contained in the Indian Foreign
Service (Pay, Leave and Compensa-
tory Allcwarces) Rules, 1961 as
amended from time to time, a copy
of which has been placed in the
Parliament Library.

Derailment of 305 Up Asansol
Express near Kalipahari on

19-9-1981

5467. SHRI KAMLA MISHRA
MADHUKAR : Will the Minister
of RAILWAYS be pleased to state:

(a) whether it is a fact that
several wheels of the engine and
two rear bogies of 305 Up  Asansol
Express were derailed on 19th Scp-
tember, 1981 ncar Kalipahari;

(b) if so, causes thereof and esti-
mated loss of property and life due
to this accident; and

(c) persons responsible for the acci-
dent and measures taken to avoid
such accidents ?

THF DFPUTY MINISER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SQCIAL WELFARE AND IN THE
DEPARTMENT OF PANLIAMEN-
TARY AFFAIRS (SHRI MAL-
LIKARJUN) : (a) Two leading
wheels of the engne of 305 Up
Express and two bogies, 2nd and
4th from the train engine, derailed
between Nimcha Block Hut and
Kalipahari stations on 19-9-81.

(b) According to the finding of
the Inquiry Commijttee, the de-
railment was duc to miscreant ac.
tivity. Therc was no loss of life.
The cost of damage to raiiway pro-
perty is estimated at approximately

Rs. 58,000/-

(c) According to the Ingy:
Comnmittee persons other than (;?:2:‘1’.'
way Staff are responsible for thig
derailment.

The following meagsures are gene
rally taken to avoid such activitjes:__

(i) As and when situation de
mands vulnerble sections o.{
track prone to sabotage are
patrolled by Poljce personne]

and Engineering gangmen,

(ii) Where Tiecessary, burring of
bolts cf fish plates is being dcne

(iii) Plain clcthed CID nien kee
eyes on the movements ancgJ )
activities of suspected persongs.

Central Government s
Child Welfare SchI:ol::: red

Functioning in Orissa

5468. SHRI K. PRADHANT
Will the Minister OfEDUCATI()I N
AND SOCIAL WELFARE be
pleased to state:

(a) whether the State Govern.
ment of Qrissa has approached the
Centrai " Government regarding ity
cooperation to extend facilities for
the welfare of the child in the State
of Orissa;

(b) il so, the names of the Cen-
tral Government sponsored child
welfare schemes which are func.
tioning at present in this regard in
the State of Orissa;

(c) whether there is a shortage of
trained lady employees in Qrissa to
take care of the Children; and

(d) If so, the details cf the places
in Orissa where such Bal Sevika
Centre are proposed to be opened ?
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THE DEPUTY MINISTER
IN THE MINJSTRIES OF RAIL-
WAYS AND EDUCATION AND
.SOCIAL WELFARE AND IN
THE DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI
MALLIKAR]JUN) (a) Yes, Sir.

(b) The followng  Centraif
Centrally Sponsored Child Welfare
Schemes of the Ministry ot Social
Welfare are being implemented in
the State of Orissa:—

Central (Non-plan) Balwadi Nutritio n

Programme.

Central (Plan): 1. Social Work Edu-
cation land Tra‘nirg— (i) Balsevika
Training (il) Training of Integrated
Child Development Services Scheme
functionaries.

2. Scheme of Creches for Children
of Working & Ailing Mothers.

Centrally  Sponsored : (i) Intcgrated
Child Development Services Scheme;
and (ii) Scheme for the Welfare of
Children in need of Care and Pro-
tection.

In addition to the above Schemes,
there are some Schemes for handi-
capped  children like  scho-
larships, integrated ecucation, sup.-
ply of educational materials and
aids and appliances etc.

(c) and (d). Considering the
training needs in the fie/d of Chiid
Welfare in Orissa, One Balsevika
Tramning Centre at Mayurbhanj
District Baripada has been started
in 1981 by the Indian Council for
Child Welfare, New Delhi with the
help of 100%, grart from the Go-
vernment of India. This is in addi-
tion to the  Balsevika Training
Centre at Bhubaneshwar, which was
set up in 196g.
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Guidelines to States for
admission to MBBS Course

5470. SHRI D-S.A. SIVAPRA-
KASAM : Will the Minister of
 HEALTH AND FAMILY WEL.
FARE be pleased to state whether
Government have proposed to issue
any guidelines to the State Go-
vernments regatding selection of can-
didates for admission to the M.B.B.S,

course and P.G. courses ?

THB MINISTER OF STATE
IN THE MINISTRY OF HEALTH

AND FAMILY WELFARE
(SHRI NIHAR RANJAN LAS.
KAR): The Government of India

has already approved, as regu at on





